
Ref

TH E GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM/ NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.Vrr-131 12006l lzo4 I lA
From Smti. Jayashree Bora,

Joint Registrar (Vigilance),
Gauhati High Court,
Guwahatt.

To, Shri Biprajit Roy,

District & Sessions Judge,
Cachar, Silchar. )\

Dated Guwahati, the ( e.Effizoz1
Sub:- Casual leave.

Your letter No. JCD.I/18A/2417203 dated 06.t2.2024.

Sir,

With reference to the above, I am directed to inform you that your prayer for 3
(three) days casuar teave w.e.f. 02.0r.2o25 to o4.o1.2o25, arong with station reave
permission from the moming of o2,or.2025 tifl the morning of o6.01.2025, has been
granted' The next senior most Judicial offlcer available at the station shall remain in charge or
your Court and Office during your absence.

Yours faithfully,

eil-
JT. REG ISTRAR ruIGI tAN E)

Memo No.HC.Vlt-t3tl2006l I LD?L I A,
Copy to: ) o(- o\-?3?,dated

/,n e Project Manager, Gauhati High Court


